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OUT AT ONCE

OFl*'lC1'I OI" THE PRINCIPAL D1S'l'RlC'l' & SESSIONS JUDGE
WEST DISTRICT, TIS IIAZARI COURTS I)l~1l.1l1 5

-——fi(y%* ' [1 E JUN
No. IGcnl.lCirculation cstlTHCI2.026 Dated, Delhi the

Sub.:- Compliance oi‘ direction dated 09.01.2017 of l1on'b1e lligh Court of Delhi as contained in Crl. Appeal
N0. 736/2008 (State NC'l‘ of Delhi Vs 'l‘ari1‘Singh).

Rcf.:- l.etterIEndst. No. 1286/Crl. Dated 12.01.2017 received from 1lon‘ble iligh Court ol‘Dclhi.

Forwarded copy of letter No. 24613-24670/R.R (Criminal)1'South/Saket/2026 dated 29.05.2026 along with its

enclosure i.e. Annexurc 'A‘ (Record of 566 Cases under section 138 N1 Act for the year 2022 are identified by Record
Room (Criminal), South District during the period w.c.f. 1 1.05.2026 to 20.05.2026 for weeding out) bearing Diary No. 7110

dated 05.06.2026 received, on the subject cited above, from Dr. Saurabh Kulshreshtha, l.d. District Judge — 04/Ld. Officer-

in-Charge, Record Rooms, South District, Saket Courts Complex, New Delhi, with the request to send the information
related to the pendency of AppeallRevisionlCaselPetitionfMattcr, if any, of the Cases mentioned in the Annexurc 'A‘

(Record 01' 566 Cases under section 138 Nl Act for the year 2022 are identified by Record Room (Criminal), South
District during the period w.e.l'. 11.05.2026 to 20.05.2026 for weeding out) be sent to Record Room Sessions, South

istrict through Official E-Mail 15') ' ' ' within 15 days If the reply not received in the stipulatedD . rrst.ddc(:D.dde.mc.|n .
time, it will be presumed that there is no AppealIRevisionICase/Petitionllvlatter pending of the Cases as mentioned in

the Annexure ‘A’ (Record of 566 Cases under section 138 NI Act for the year 2022 are identified by Record Room
(Criminal), South District during the period w.e.f. 11.05.2026 to 20.05.2026 for weeding out), for information and
necessary compliancc:-

1. All the Ld. Judicial Officers of Delhi Higher Judicial Services dealing with Criminal Matters, West District, Tis
Ilazari Courts, Delhi. 1t is informed that the above mentioned Letter along with its enclosures can also be
downloaded from the Centralized Website of Delhi District Courts or from LAYERS for immediate

eomplianeelnecessary action.

2. Br ch lncharge, Record Room (SessionslCriminal), West District, 'l‘is Hazari Courts, Delhi.
firChairperson, Website Committee, Tis 1-lazari Couns, Delhi with the request to direct the concerned

Oflicer/Official to upload the same on the Centralized Website of Delhi District Courts as well as Website of West
District.

4. P.S. to the Ld. Principal District & Sessions Judge, West District, 'l"is Hazari Courts, Delhi.
5. The R&1 Branch, West District, Tis Hazari Courts, Delhi with the request to upload the same on LAYERS.

O

t \ A
'7" \ 4‘V1J\s i '

(liar-ish Kuma r)
District Judge (Commercial Court) - 04/

Oflicer lneharge General Branch,
West District, Tis l-lazari Couns, Delhi

Enelosure:- As above.
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OFFICE OF THE PRINCIP/\l. DISTRICT 8: SESSIONS .1L'D(;E Q,--~¢'
SOLTH DISTRICT. SAKET COURT COMPLEX. .\'I-IW DELI-I1.

No. _ ___+fi___ _ ___-‘R.R (Criminal I.-‘South.-’Sakctr2026 Datcd:f__ _ _'_ _ _ __
To. . '-

,. -I _' ‘ *\': F -tThe Ld. Princi a1District& Sessions Jud es. /" -- '

-:_q
-- ‘H

P g _ __,“.p______,,,___ 3
South-East District! New Delhi District P1~lC/' Rouse Avenue Courts; ~
Central T1-lC/ West T1-K5 North-West Rohini/' .\'orth Rohinif East KKD,’Noi1;1=l.§ist KKDI _ '1' ‘
Sliahadra KKDI South-West Districts Dwarka New Delhi. ‘i B 5 ‘ 5.

Sub.: Compliance of direction dated 09.01.2017 of Hon’b1e High Court of Delhivag contained in1(_;;_lin ,-,'J .
A eal l\o 736/2008 (State NCT of Delhi ‘vs TariffStn h) ‘* '. . , . . .\ _PP - 8 - us . _ .

Rei‘.:- Letter/Endst. No. I286/Crl. Dated 12.01.2017 received from Hon‘bIe High Court “Si?

Respected Sir/Madam. ' ' 1'-‘- -- ~

This is to apprise you that the records of 566 cases under section 138 N1 Act For the yea.-
2022 in Record Room (Criminal), South District. have been identified during the period w.e.l'.
l 1.05.2026 to 20.05.2026. which have to be WC6dCd out. A list of these files is annexed as Annexure
‘A’.

lt is, therefore. requested to direct the concerned officer to circulate the same to the
Courts in your district and the concerned Ofiicerts)/Official(s) may please be impressed upon to inforni
at the earliest as to whether any appeal or matter in respect of the cases! petitions shown in Annexure-‘A
are pending before their Courts! Trial Courts/any other Courts. and confirmation in this respect be also
sent to Record Room Sessions, South District on the official e-mail id i.e. i-rst.1lr1§a)ddc.riic.in within
15 days so that the relevant records pertaining to such pending appeals or matters may not be destroyed.

It is further submitted that in ease no reply is received within the stipulated period of 15
days then ii will presumed that there no such Appeal. Revision or any other matter in respect to the list
of cases specified in Annexure 'A‘ is pending.

This issues with the prior approval of the Ld. Principal District & Sessions Judge. South
District. Saket Courts, New Delhi.

Thanking you.

Yours faithfully.

it-~ » r“ '
(Dr. Saurabh Kulshrestha)

District Judge-04/Officer 1n:Cliargc,
Record Rooms, South District.

Saket Court Complex. New Dfilhi
Enel. : Anncxurc-‘A’.

Cqpy forwarded for information to :-
_ . - ~ , * _ 5 I1 D' t ' t, Saket Courts Complex-

1- The PS to the Li prmclpal Dlsmci ?-§csS(]Z‘l',lnsS.DLi.lci%eDl$fiI'llltZ1 iviiililfhe direction to circulate and2_ Copy (0 Branch In-Charge of R A r:ul_-e-,A- on the Layers platform of South District and
upload the list of.caseslfpec;gieicilir;_ml:1';l ld_S of the Courts of District Courts South ‘to obtain
ah-,0 to circulate it on t_c 0 c d 1 the endency or any appeal oriany other matter in respect
cgnfirmfillflll or reply with reg,a_r 0 P _th proof of circu|anon within two days after

-dc gomplifltlfié report W1 .
fllereof and to prov‘ R ord Room South. New Delhi.. . - he Branch ln-charge. BCreceiving 11115 “mgr to t
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